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COMMUNISTS IN TELANGANA

*518. Shri S. C. Samanta: (a) Will
the Minister of States be pleased to
state when and where tae first uncon-
ditiona! surrender of arms was made
by the Telangana Communists?

(b) Has any subsequent surrender
of arms taken place after that?

(c) If so. when and where, by whom
and how many arms have been sur-
rendered?

The Minister of Home Affairs and
States (Dr. Katju): (a) On the 1Ist
November 1952, near the village
Rangapuram in the Hyderabad Dis-
trict.

(b) Yes.
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(c) A statement giving the details
of the surrender of arms iz placed on
the Table of the House. [See Appendix
TV, annexure No. 23]

Shri P. T. Chacko: May I know whe-
ther these surrendered arms have
given any clue as regards the question
from where they got these weapons
of liberation? -

Dr. Katju: I have no information on
that point.

Shri S. C. Samanta: NMay I know
whether Government have any proba-
ble estimation as to the amount of
arms that are still possessed by the
communists there?

Dr. Katju: That will be a purely
speculative statement on my part. It
was said that there might be 1500 oz
2000, but I cannot say definitely.

Jg 39 qH ™

forgema 4 a9 gu 2 @ AR ¥ A
s o
IET F W AT

q@T To U@o @S : FT
JTFR T 1T FT AGHIHTT F40T (F 98
fomd oy omd & ¥ Fal wur ¥ aw
gug?

To WY © T8, §  FTER
TATHE FY TZ FEAT

MEeT: TATTT T TG
fe i gfaae s § 97 7 ¥ sEg
% 2 fr ot Pt FT ¥ A &, anr
F AT A1 AL F 7

To FMET : 7 T I T@A IR
mT AT\ A8 ¥ AT Ao §
foF o ¥ faegm g9 F a1 3B S

H AT %A E, WAL F 413 927 |

Dr. Suresh Chandra: From the state-
ment we find that most of these arms
or guns were surrendered by  the
P.D.F. M. L A’s of Hyderabad,
Have the Government made any fur-
ther efforts to find out whether they.
still have more guns with them?
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Dr. Katju: The information of Gov-
ernment is that they have got more
arms. But from very high quarters
orders have been issued not to sur-
render any more.

Shri A. M. Thomas: May I enquire
whether any legal proceedings have
been instituted against the persons who

, surrendered the arms?

Dr. Katju:. I think the Hyderabad
Government is doing the best it can.

tLAw AND ORDER (TRIPURA AND MANI-
PUR)

*519. Shri A. C. Guha: Will the
Minister of States be pleased to state:

(a) whether there has been any re-
cent improvemeht in the law and
order position in Tripura and Manipur;

(b) whether after his last visit to
the§e. two States. he has come to any
decision regarding associating popular
elements in the administration of the
States; and

. (c) whether it is a fact that the Jira-

tia tenants on the Pakistan border of
Tripura are taking away a large quan-
tity of paddy from Tripura?

The Minister of  Home Affairs and
States (Dr.Katju): (a) The question of
i.mpr_ovement does not arise so far as
Manipur is concerned as there has been
no deterioration in the law and order
situation in that State. The situation
:e Ttripura has shown marked improve-

nt.

(b) Yes; Councils of Advisers

contemplated under the Government of

. Part C States Act. 1951, will be set
up in these States very shortly.

(c) The border between Tripura and
East Pakistan is about 560 miles and
it is possible that some smuggling of
paddy from Tripura is taking place.
Necessary precautions are, however, be-
ing taken to stop smuggling to the
extent practicable.

Shri A. C. Guha: May I know whe-
ther the hon. Minister is in a position
to say that over the entire territory
of Tripura. the Government have got
full administrative ‘control?

Dr. Katju: I do not quite follow the
question.

Shri A. C. Guha: Is the hon. Minister
in a position to say that over the entire
territory of Mripura, the Government
have now established their full ad-
ministrative control?

Dr. Katju: So far as I know., we
have, but I should like to have further
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notice upon that question, to make
enquiries. .

Shri A. C. Guha: May I know whe-
ther thers is any mutual arrangement
about the Jira*ia prajas cn both the
sices, and if so, what are the arrange-
ments?

Dr. Katju: I cannot give you the de-
tails, But [ have been there, and my
hon. friend knows that it is a strag-
gling territory, and it is impossible,
for want of traasport an3d communica-
tion facilities, to stop people from
crossing the border this way or that
way.

Shri A. C. Guha: My question was,
whether under the present passport
system, there is any special visa svs-
tem introduced for these Jiratia prajas,
and if so whether that system is being
applied to the Jiratia prajas of both
the territories.

Dr. Katju: I want notice,

Shri K. P, Tripathi: Is it a fact that
the communications are so bad in
Tripura., that in certain places, Gov-
ernment do not know what is hapoen-
ing at all? 3

Dr. Katju: Well, maybe: it all de-
pends as to where you are and where
you want to get things from. I think
even in severatk parts of Rajasthan,
there must be some places wk}ere. it
mayv be difficult to get communication
from.

Shri K. P. Tripathi: It is a questicn
of proportion.

Mr. Deputy-Speaker: That will mean
a general argument with respect to
communications.

Presses IN PART ¢ C° STATES
*520. Shri M. L. Dwivedi: Will the

Minister of States be pleased to state:

(a) the amount of money given by
Part ‘C’ States Governments on ac-
count of printing to presses other than
Government presses stating in_each
case the sums of money spent State-
wise since 1949 upto date:

(b) out of the total work got done.
how much has becn done by printing
presses within the States and how
much by those situated outside the
States; and

(c) whether there are any presses
which are not situated within the juris-
diction of the States concerned, but
which have been registered there? -

° The Minister of Home Affairs and
States (Dr. Katju): (a) to (c). A state-





